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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH
AT HYDERAB 2D

C.P,No, 22/98 in

Q.A.Npo, 121/94 Date of Order s 26,11,98
BETWERN :

i, B.Sambaiah 10, K,V,S,.,5ubramanyam
2. K.,Suribabu 11, P.Kailashnath Kamar
3, S,Kamalakara Rao 12, A.V.,S5, Kumar

4, P.Jojibabu 13. K.G.G.Kishore

5. 8,8rinivasa Rao 14, T.Rambabu

6., V.5urya Rao® 15, M.Subrahmanyam

7. R K.Dutta 16, K.,Govardhan Rao

8, P.Sivarama Krishna 17. K.R,K.,Prasad,

9, M.N.,Harish Babu " ee Applicants,

AR

1, Sri Debhashis Ray,
Chief Personnel QOfficer,
S.E.Rly,, Garden Reach,
Calcutta,

Secretary,

Railway Soprts Control Board,

Railway Bhavan, Railway Board,

Kew Delhi, +« Respordents,

Counsel for the Applicants «s Mr,P.B.Vijaya RumAar

Counsel for the Respondents ee Mr,C.V.Malla Reddy
CORAM 32
HON'BLE SHRI R.RANGARAJAN 3 MEMBER (ADMN,)

HON'BLE SHRI B,5, JAI PARAMESHWAR : MEMBER (JUDL.)
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X As per Hon'ble Shri R,Rangarajan, Member (Admn,) X

Mr,Durga Rao for Mr.P.B.¥ijaya Kamar, learned
counse l for the applicants amd Mx,C.V.MRlla Reddy, learmea

standing counsel for the respondents.

2. Today the learned counsel for the respondents produced
I3 M |
the established S1,N0,201//98 which circular wes endorsed to
the respondents counSel by letter dated 30,10,98 by the
D,R.M,, Waltair, This letter is taken on record, In view
of the above circular the learned counsel for the respondents
Sﬁbmit that the direction in the OA has been complied with,
The above circular was also seen by the leammed counsel
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[2]
for the applicantz_heksatj_sfied with the same,

3. In view of the abowve the CP is closed,

( R.RANGARAJAN ) ‘
Member (Adm, ) | ;

Dated : 26th November, 1998 | ‘
).

{Dictated in Open Court ) ﬂ”ﬂv{ y \
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